FORM G
INV
PRO}EQTTIEOCN FOR EXPRESSION OF INTEREST FOR
OPERATIN O VILLAGE 11 OF SUPERTECH LIMITED
(Under Regulation 36A (1) of the Insolv(e;n::N R?;L ESTATE AT GREATER NOIDA
y and Bankruptcy (Insolvency Resolution Process for C
Regulations, 2016 et

T RELEVANT PARTICULARS
BN f Ifl(’)rlsorate debtor along with Supertech Limited — Project Eco Village II
0. CIN: U74899DL1995PLC074422

1114 Hamkund Chambers ,11 Floor 89, Nehru Place New

2. | Address of the registered office
Delhi - 110019
lltjpi:ﬁdwww‘sgpertechlimited.@r_n—/public-

3. | URL of Website
announcement.php
H-01A, Sector 16 B, Greater Noida,

ority of fixed assets are Plot No. GH-01 & G
Uttar Pradesh.
ect with Commercial Area,

Residential Housing Proj
ad over an area of 150,133.83

Named Eco Village 2, spre
sq. meters. Residential Towers 47), Commercial (3)-

in Products/services sold in NA

6. |Quantity and Value of Ma
last financial year

4. |Details of Place where maj
located

5. |Installed Capacity of Main Products/Services

7. |Number of Employees/Workmen 55

8. |Further details including last available financial [[nformation can be obtained at:
years, list of hgps://www.supertechlimited.com/public-

hedules) of two
ts of process nnouncement.php

statements (with SC
for subsequent even

creditors, relevant dates

are available at:
9. |Eligibility for Resolution Applicants under section [nformation can be obtained at:
https://www.supertechlimited.com/public-

25(2)(h) of the code is available at:
f expression of interest — 2023

10. | Last date for receipt O

11. |Date of issue of provisional list of prospective resolution ugust 22,2023

Last date for submission of objections to provisional list August 27, 2023 |

12.
13. | Process email id to Submit EOI cirpsupertech @gméil.com
. i m G issued for inviting fresh resolution plans for project Eco Village
e D tﬁ ?,eixrlr']tifirts?ll;elrl] I;I; E?l%}leecrf ?cf z;());rl:)(\)/al by Ithe Hon’ble NCLT, New Delhi Bench. This approval has been
l . . .
:)Ir:;e?iuf}:)irit:‘; A. No. 3844 0f 2023 in C.P.(IB) 204/ND/2021 (Union Bank of India V. Mis. Supertech Ltd.), which 1s filed
ekan i i the reissuance of Form G-
RP to seek an extension of the CIRP period for '
by the | o
| Sd/-
Hite ~h o2l Hitesh Goel
Wexoomripouosm g-zqggggm
Registere(] L4e!\C4/1002 The léegehdSP;pértuTgeg;,
! 28, 2023 5T, ,
P o Haryana ,122 11
For Supertech Limited - Project Eco village I1

Place: Noida
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Ersmsmarasor=s ard midras—on
VISAKHAPATNAM PORT AUTHORITY

VISAHHAPATNAM
IS0 9001, IS0 14001, IS0 45001

CIVIL ENGINEERING DEPARTMENT

EXPRESSION OF INTEREST (EOI)

VPA invites applications from interested parties(EOI)
for better utilisation of the land measuring 288.12 Acres.
at Mulakuddu Village of Bheemili Mandal belonging to
VPA. Further details they may visit VPA port website

www.vizagport.com
Secretary

motherson ll
MOTHERSON SUMI WIRING INDIA LIMITED

CIN: L29306MH2020PLC341326
Regd. Office: Unit 705, C Wing, ONE BKC, G Block, Bandra Kurla Complex,
Bandra East, Mumbai - 400051, Maharashtra
Phone: +91 022 61354800; Fax: +91 022 61354801
Corporate Office: 5" Floor, Plot No. 1, Sector-127, Noida-Greater Noida Expressway,
Noida-201301 (Uttar Pradesh)
Phone: +91 120 6679500; Fax: +91 120 2521866;
E-mail: investorrelations@mswil.motherson.com;
Website: www.mswil.motherson.com

N U

otice Is hereby given that the Ir nnual General Meeting
of the Members of Motherson Sumi Wiring India Limited will be held on
Monday, August 21, 2023 at 13:00 Hours/ 1:00 PM. (IST) through Video Conferencing
(‘VC’) / Other Audio Visual Means (‘OAVM’) in compliance with all the applicable
provisions of the Companies Act, 2013 (‘Act’) and the rules made thereunder and the
Securities and Exchange Board of India (Listing Obligations and Disclosure
Requirements) Regulations, 2015 (‘SEBI Listing Regulations’) and in accordance
with General Circulars dated April 8, 2020, April 13, 2020, May 5, 2020, September
28, 2020, December 31, 2020, January 13, 2021, December 14,2021, May 95, 2022
and December 28, 2022, issued by the Ministry of Corporate Affairs (‘MCA)
(‘MCA Circulars’) to transact the business as set outin the Notice of the AGM.

Members will be able to attend the AGM through VC / OAVM www.evoting.nsdl.com
and the members participating through the VC / OAVM facility shatrbe reckoned forthe
purpose of quorum under Section 103 of the Act.

In compliance with the MCA Circulars, electronic copy of the Notice of the AGM and
Annual Report for the financial year 2022-23 has been sent to all the Shareholder(s)
whose email ID was registered with the Company’s Registrar & Share Transfer Agent,
M/s KFin Technologies Limited (formerly KFin Technologies Private Limited)
(‘RTA’) / Depository Participant(s). The Notice of the AGM and Annual Report for the
financial year 2022-23 are also available on the Company’s website
www.mswil.motherson.com and on the website of the Stock Exchanges, i.e., BSE
Limited and National Stock Exchange of India Limited at www.bseindia.com and
www.nseindia.com respectively and on the website of National Securities Depository

Cimited ("NSDL) (agency for providing the remote e-voting and e-voting facility)
at www.evoting.nsdl.com.

Instruction for remote e-voting and/or e-voting during AGM:

E-Voting: Pursuant to the provisions of the Act, SEBI Regulations and MCA Circulars,
the Company is providing to its members facility to exercise their rights to vote on
resolutions proposed to be passed at AGM by electronic means. Members may cast
their votes remotely (“remote e-voting”). The Company has engaged the services of
NSDL as the agency to provide e-voting facility and e-voting during the AGM.

Further, the facility for voting through electronic voting system will also be made
available at the AGM and members attending the AGM who have not cast their vote(s)
by remote e-voting will be able to vote at the AGM through e-voting during AGM.
Further, shareholders may participate in the AGM even after exercising their right to
vote through remote e-voting but shall not be allowed to vote again at the AGM.
Shareholders are being provided with a facility to attend the AGM through VC/0AVM
through NSDL. The instructions for attending the Meeting through VC/OAVM are
providedinthe Notice.

The details as required pursuant to the provisions of the Act and Companies
(Management and Administration) Rules, 2014 given hereunder:

© KERALA WATER AUTHORITY FRT AT

Tender No: 124 &127/KWA/PHC/D3/TVM
JIM-TVM DIST _CWSS to Panvoor, Pullampara Vembayam,Pangodu and Kallara Pt -Supply and
Commissioning of Clear Water Pump set and Raw water pump set & out door transformer (2) CWSS to
Peringamala Gp -Supplying. Laying, testing and Commissioning of 150mm DIK9 for 17.4 km CWPM
from Sump at Ayiravallykunu WTP to proposed GLSR at Madathara -Pipeline Work, EMD: (1)
Rs 200000/- (2) Rs 500000/-, Tender fee : (1) Rs 13010/~ (2) Rs 19518/-, Last Date for submitting
Tender : 18-08-2023 03:00:pm, Phone : 04712322303, Website : www.kwa.kerala.gov.in,
www.etenders.kerala.gov.in

Superintending Engineer

KWA-JB-GL-6-861-2023-24 PH Circle Thiruvananthapuram

imited

SR T
v Lalnl = TTERIUS

Regd. Office: 1501, Y

NOTICE is hereby given, pursuant to Regulation 29 read with Reagulation 47 of the
Securities and Exchenge Beard of Indis (Listing Obligations and Disclosure
Feguiremanis) Reguiations, 2015 (Listing Regulationz), thal a maating of the Board of
Diractors of the Company & schaduled %o be hald on Wednesday, fugust 9, 2023,
imtar-alia, fo consider and approve the standalana & consolidated unawditad financial
resulis of the Company far the quarier and three months ended June 30, 2023,

The said MNotice may be accessed on the Company's website af
hitps:wew bharalgroupg.co.in and may alse be accessad on tha Lisftad Stock
Exchange website at hitps:/fwww. nseindia.com

Further, the Trading Window of the Company shall ramain closed from July 27, 2023
o Augest 19, 2023 (both days Inclusive) far the spacified persons in terms of Code of
Conduct of the Company te requlata, monitor and report of trading in Caompany's securites
by insiders framed under the SEB| {Prohibition of Instder Trading) Ragulatans, 2015,

For BHARAT RASAYAN LIMITED
Sdl-

(MIKITA CHADHA)

Company Secretary

Mew Delhi
July 27, 2023

)

GOVERNMENT OF TAMILNADU y,
PUBLIC WORKS DEPARTMENT o T
BUILDINGS (C&M) CIRCLE, CHEPAUK, CHENMA - 5

For and on behalf of the Govemnor of Tamil Madu, e-tenders ara invited from the
eligible registered contractors by the Superintending Engineer, PWD., Buildings [C & M)
Circle, Chepauk, Chennai-3 for the following work -

S Mame of work and EMD Aptanai Periad Eligitla
Mo, value of work Class
Two Cover System
Construction of Ladies Hostel Building for PG s
1. [and UG Shedents at Government Dental Hglf}fhi&'ﬁ '|.-1u£h= Class 1A
Collaga Hostel Carnpug, Channai-03. ' 3
EM.D.; Rs.31,32.000/-

TTDate of completion of sending of | July 26, 2023
Notices through e-mail

2 | Date and time of commencement
of remote e-voting

From 0900 Hours (IST) on August 18, 2023

3| Date and time of end of remote
e-voting

Up to 1700 Hours (I5T) on August 20, 2025

4| Cut-off date Monday, August 14, 2023

5 | Remote e-voting shall not be
allowed beyond

6 | Contact details of the person
responsible to address the

1700 Hours (I5T) on August 20, 2023

Ms. Pooja Mehra (Company Secretary)

5" Floor Plot No.-1, Sector-127, Noida-201301,
grievances connected with the Id: investorrelations@mswil. motherson.com
electronic voting Telephone No. : 01206679293

Information and instructions including details of user id and password relating to e-
voting have been sent to the members through e-mail. The same login credentials
should be used for attending the AGM through VC/ OAVM.

Please note that a person whose name is recorded in the register of members or in the
register of beneficial owners maintained by the depositories as on the cut-off date shall
be entitled to avail the facility of remote e-voting as well as voting at the AGM. The
remote e-voting module shall be disabled by NSDL for voting after the remote e-voting
period.

Any person who acquires shares of the Company and become member of the
Company after the dispatch of notice of AGM and hold shares as on the cut-off datei.e.
August 14, 2023, may obtain the login ID and password in the manner as mentioned in
the instructions sent along with the Notice.

In case of any queries with respect to remote e-voting or e-voting during AGM or
attending the AGM through VC/OAVM, shareholders may contact NSDL on

1. For Tendar documants, visit https:tntenders.gov.in
. Lasi Date and Time for submission of tender docwments ; 05.09.2023 upio 03.00 P.M,
3. Dafte and Tirme of opening of the e-tender ; 05.09.2023 af 04.00 PM.

Superintending Engineer, PWD., [FAC)
Bulldings (C&M) Circle,
Chepauk, Chennal-5.

i geemiot Ll g & iRl wisee Ci3imin

DIPR 4107 [TENDER20Z3

L T b moed ] sl R4 dhghikabling

e (e L, &

72, Telipada Kaneri, Bhiwandi Thane Thane MH 421302
CIN: L45209MH1983PLC031246
NOTICE TO THE SHAREHOLDERS FOR
39™ANNUAL GENERAL MEETING

NOTICE is hereby given that the 39" Annual General Meeting of the
Shareholders of Swadeshi Industries and Leasing Limited will be held
on Friday, 25th August, 2023 at 02.30 p.m. at the Registered Office
of the Company at 72, Telipada Kaneri, Bhiwandi Thane Thane MH
421302 to transact business as set out in the notice of AGM which is
being circulated for convening this AGM.
The Notice of AGM along with Annual Report 2022-2023 will be sent
only by electronic mode to those Members whose email addresses
are registered with the Company/Depositories unless any member
has requested for a hard copy of the same. Hard copies of the Annual
Report are being sent by the permitted mode to those Members who
have not registered their e-mail addresses. Members may note that
Notice of AGM and Annual Report 2022-2023 will also be available on
company’s website www.swadeshiglobal.com, website of Stock
Exchange ie BSE Limited at www.bseindia.com.
The Company is providing the remote e-voting facility to all its
Members to cast their votes on all resolutions set out in the notice of
AGM. The detailed procedure for remote e-voting is provided in the
Notice of the AGM.
If your email ID is already registered with the Company/Depository,
login details for e-voting are being sent on your registered email
address.
In case if you have not registered your email address with the
Company /Depository, please follow below instructions to:
a) Register your email id for obtaining Annual Report and login details
for evoting.

Physical Holding | please provide Folio No., Name of shareholder,
scanned copy of the share certificate (front and
back), PAN (self-attested scanned copy of PAN
card), AADHAR (self-attested scanned copy of
Aadhar Card) by email to

compliance @ swadeshiglobal.com.

DEMAT Holding please provide DPID-CLID (16 digit DPID + CLID
or 16 digit beneficiary ID), Name, client master or
copy of Consolidated Account statement, PAN

(self attested scanned copy of PAN card),

@ Divi’s Laboratories Limited

CIM: LA 0T G1980PLCO1 1854

Reqd, Office: Divi Towers, 1-7F223PUDNESA03, Cyber Hills, Gachibowd,
Hyderabad - 500032, Telangana, India P 040-68965300,

Faw; (0-66866460, E-mail: maikidivisiabs.com, Website: weasw, divisiabs. com

NOTICE TO THE SHAREHOLDERS REGARDING
337 ANNUAL GENERAL MEETING, RECORD DATE FOR
DIVIDEND AND OTHER INFORMATION

MOTICE is hereby given that:

The 33" Annual General Meeting (AGM) of the Members of Divi's
Laboratories Limited (the Company) will be held on Monday, August
28, 2023 at 10.00 A.M. IST through Video Conferencing (VC) / Other
Audio Visual Means (QAVM) to transact the business that is as set
out in the Nofice of the AGM.

. The Ministry of Corporate Affairs (MCA) has, vide its General

Circulars dated April 8, 2020, April 13, 2020, May 5, 2020, January
13, 2021, December 8, 2021, December 14, 2021, May 5§, 2022 and
December 28, 2022, respectively, (collectively referred o as MCA
Circulars) and Securities Exchange Board of India (SEBI) vide its
Circulars dated May 12, 2020, January 15, 2021, May 13, 2022 and
January 5. 2023 (collectively referred to as SEBI Circulars), permitted
convening AGM through VCIf OAVM, without physical presence of
the members at a commaon venue. In accordance with the Circulars
and provisions of the Companies Act, 2013 (the Act), the AGM of the
Company is being held through VC / OAVM.

In compliance with the aforementioned MCA circulars and SEBI
circulars, the Motice of the AGM and the standalone and consolidated
financial statements for the financial year 2022-23, along with Board's
Report, Auditors’ Report and other documents required to be attached
thereto (i.e. Annual Report 2022-23) will be sent only by electronic
mode fo those Members whose email ids are registered with the
Registrar & Transfer Agent (RTA) of the Company or Depositories,
unless any Member has requested for a physical copy of the same.
The Motice of the AGM and Annual Report will also be available
on the website of the Company at www.divislabs com, website of
M/s. Kfin Technologies Limited (Kfin), the RTA of the Company at
https:/fevoting kfintech.com and websites of the stock exchanges i.e.
www.nseindia.com and www.bseindia.com.

The members can attend and participate in the AGM through VC /
OAVM facility only. The instructions for joining the AGM and manner
of participation in the remote e-volting or e-voling during the AGM are
provided in the Nofice of the AGM. Relevant information for voting
remotely for shareholders holding shares in demat mode, physical
mode and for shareholders who have not registered their email
addresses, inciuding detailed procedure is provided in the Nofice of
the AGM. The details will also be made available on the website of
the Company at www divislabs com

Members holding shares in demat form are requested to update
the same with their respective DP and in case of Members holding
shares in physical form are requesled to update the same with the
RTA by submitting Form ISR-1 by sending email to einward.ris@
kfintech.com. Form ISR-1 can be downloaded from the Company's
website at  weblink  hittps:Jhwww.divislabs comiinvestor-relations!
shareholders-contact#downloads.

The Board of Directors at its meeting held on May 20, 2023, has
recommended a Dividend of T 30/- per Equity Share of T2/- each (i.e.
1500%) for the financial year 2022-23, subject to the approval of the
shamsholders at the 33 AGM.

The record date fixed is August 11, 2023, for determining the names
of the members eligible for dividend on equity shares, if approved. If
the dividend, as recommendead by the Board of Directors, is approved
at the AGM, payment of such dividend subject to deduction of tax at
source will be made on and from Monday, September 04, 2023,

Payment of dividend shall ba made through electronic mode to the
Members who have updated their bank account details. Dividend
warrants / demand drafts will be dispatched to the registered
address of the Members who have not updated their bank account
details. Members whose shareholding 15 in electronic mode are
requested to notify any change in address or bank account details
to their respective depository participant(s) (DF). Members whose
ghareholding is in physical mode are requested to notify any change
in address or bank account details to the RTA by submitting Form
ISR-1 by sending email to einward rs@kfintech.com.

. Dividend income is laxable in the hands of shareholders and the

Company is required to deduct tax at source at the prescribed rates
from dividend paid to shareholders. The shareholders are requested
to refer to the Income Tax Act, 1961 for the prescribed rates applicable
to them and make such disclosures as may be applicable to them.

On July 04, 2023, the Company has sent an email in this regard to all
the shareholders whose email ids are registered with the RTA of the
Company or Depositories. The email text is also made available on
the website of the Company at https:'www.divislabs comiwp-content!
uploads/2023/07/Information-regarding-deduction-of-lncome-tax-
al-source-on-dividend-for-FY-2022-23.pdf for the information of
shareholders. The shareholders are requested to submit applicable
declarations/documents on or before August 11, 2023.

For Divi's Laboratories Limited

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
PROJECT ECO VILLAGE Il OF SUPERTECH LIMITED

OPERATING IN REAL ESTATE AT GREATER NOIDA
iUndar Aegulation 364 (1) of tha Insobvency and Bankruptoy

(Inscivency Resolution Process for Corporate Persons) Regulations, 2016
RELEVANT PARTICULARS

Mama of tha Corporate Debior Supertech Limited - Project Eco Village 1l
aiong with PARGINLLE No CIN: UT48990DL1995PLCOT4422

2 || Addrezs of the registerad offce 1114 Hambkund Chambers, 11 Floor 83,
Mehru Place Mew Delhi - 110019

UL ol wekisda

L3

Pt e, superechimiled_ corm

public-annowncement.php

Piot Mo. GH-01 & GH-014, Sactor 16 B,
Gareater Moida, Uttar Pradesh

4. | Detls of Place whisne meajority af Nised
assats are located

on

Riessdential Housng Fraject with Commencial Area,
Mamed Eco Willage 2, spread over an area of 150,133,582
Sy mehers. Residental Toewers (9.0, Comimencial 13

Instalied capacity of Main Producls |
Services

G | Quanlity and Value of Main Producs |
sanvices 5ok in last financial year

Flds

T | Mumber af Employess | Warkmen 55

B || Furlher defaits including fast avalable fearcial | Information can be obtained at:
statements {with schedules) of twn years, list of | hetps:/iveww, supariechlimited, com/

creditors, nalevant dates for subsequant avents | public-annowncerment pho
if process e aeailabie at

9. | Eligindity for resoluion applicants undar
zechion 25(2)h) of the Coda i avalabie at;

Infarmation can be abtained at:
https:/fwww.superiechlimited. com/
public-annowncamant. php

10, Last date for receipt of xpresson
of infarast

Augiest 12, 2023

11| Date of issue of provisional It of
prospectiva resakuticn epplicar s

Auguest 22, 2023

12.] Lasl daba [or submission of abjectians
fa pronvesion list

Auguest 27, 2023

13.] Process email id fo submit EQI cirpsupertechipgmaill .com

Mote; The process ko be underiakan in furhamnes of Form G issaed tor imting Iresh resolusion plans for peofect Eco Wilage 1
of Supsrtach Limiled shal be sabact o approead b the Hon'ble MCLT, Maw Dalbd Banch This sppecdal has teenpraveddorin
LA, B, 3844 of N3N BB FMMBENET (nien Bank of lndia v, W, Supsrech Lid. |, which i fedby he RF 0 ssean
aatangnnof tha CIEP pancd for he missuance of Foem G sS4
Dabe : JU:!|' 28, 2023 Hitesh Goel
Place: Mowda IBBAPA-OOP-POI405/2013-2019/12224
Registered Address: C2r1002 The Lagend Aparlments, Sechar 57, Gurgacn, Haryana, 12201

For Supertech Limited - Project Eco Villege Il

Pl Industries Limited ﬂ

CIN: L24211RJ1946PLC000469

Regd Office: Udaisagar Road, Udaipur-313 001 (Rajasthan) & &
Corporate Office: 5" Floor, Vipul Square, B-Block, i3 i
Sushant Lok, Phase-I, Gurugram-122 009 (Haryana)
Email-ID: investor@piind.com, Website: www.piindustries.com
Phone: 0294 6651100, 0124 6790000, Fax: 0124 4081247

NOTICE OF 76" ANNUAL GENERAL MEETING TO BE HELD THROUGH

VIDEO CONFERENCING (VC)/OTHER AUDIO-VISUAL MEANS (OAVM)

Notice is hereby given that 76" Annual General Meeting (“e-AGM”) of the members of
Pl Industries Limited (‘the Company’) will be held on Thursday, August 17, 2023 af|
10:30 A.M. (IST) through Video Conferencing (‘VC’)/Other Audio-Visual Means (‘OAVM’
without physical presence of the members at the venue in compliance with
applicable provisions of the Companies Act, 2013 read with MCA Circular issued on
December 28, 2022 and SEBI Circularissued on January 05, 2023 in this regard and other
connected circulars, to transact the business set forth in the Notice of the e-AGM.

In compliance with the above circulars, electronic copies of the Notice of the 76" e-AGM|
and Integrated Annual Report for the Financial Year 2022-23, have been sent on
July 26, 2023 to all the members whose e-mail addresses are registered with the
Company/Registrar and Share Transfer Agent viz. KFin Technologies Ltd., (‘KFin’).
The physical copy of the Notice along with the Integrated Annual Report shall be
dispatched solely to those Members at their registered address who explicitly request fon
the physical copy. Further, the documents pertaining to the items of business to be
transacted in the e-AGM shall be made available for inspection as per the procedure
outlinedin the Notice of 76" e-AGM.

The Notice of e-AGM is available on the following websites for the convenience off
the members:

1. Company’s website: https://www.piindustries.com/investor-relations/sh-ce/Annuals
General-Meeting

2. Website of Stock Exchanges: i.e. viz., BSE Limited at www.bseindia.com and
National Stock Exchange of India Limited at www.nseindia.com

3. KFinwebsite: https://evoting.kfintech.com/
Remote e-voting:

The facility of casting the votes by the Members using an electronic voting system

In terms of Section 108 of the Companies Act, 2013 read with Rule 20 of the Companies
(Management and Administration) Rules, 2014, as amended, and Regulation 44 of the;
SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015 and in
compliance with SEBI circular dated December 09, 2020, the Company is pleased to offer
the facility of e-voting to its members. Members holding shares either in physical form of
dematerialised form, as on the ‘cut-off date’; i.e. Friday, August 11, 2023, shall be entitled
to vote on the resolutions set forth in Notice of 76" e-AGM.

Any person who acquires shares of the Company and becomes a Member of the
Company after the dispatch of the AGM Notice and holds shares as on the cut-off date,
may obtain the Login ID and Password for joining the e-AGM and casting vote, by sending
arequest at evoting@kfintech.com or einward.ris@kfintech.com.

Members will be able to attend the e-AGM by accessing https://femeetings.kfintech.com,
Further, the detailed procedure for joining the e-AGM and remote e- voting has been
provided in the Notice of e-AGM.

E-voting details:

(‘remote e-Voting”) will be provided by KFin. The details of e-Voting are as below:

Commencementof Remote e-vofing] Sunday, August13,2023(9:00a.m. IST)

Endof Remote e-voting Wednesday, August 16, 2023 (5:00p.m. 1ST)

The remote e-vofing shall not be allowed beyond the aforesaid date and time and the
remote e-voting module shall forthwith be disabled by KFin upon expiry of the aforesaid
period. Once the vote on a resolution is submitted, the member shall not be allowed to
change it subsequently.

E-voting at the e-AGM:

The members attending the meeting through VC/OAVM and who have not cast their vote
by remote e-voting shall be eligible to cast their vote at the e-AGM. However, members;
who have already cast their votes by remote e-voting prior to the meeting may attend the
meeting but shall not be entitled to cast their vote again.

Procedure to register as a speaker and for posting queries:

Members, who wish to speak during the meeting may register themselves as speakers for
the e-AGM to express their views or may send their questions/queries in advance by log in

gvating@nsdl.co.in or contact Ms. Pallavi Mhatre, Senior Manager National Securities AADHAR (self attested scanned copy of Aadhar Sd- to https://emeetings kfintech.com and clicking on the tab ‘Speaker Registration’; or
[S)GDOSIttQ%/ LITll\J;IEd’ TLrade V¥0f|d|,|\l;|'\ V\Qn_g, Z‘gb E'?gﬂ ’Ft?]m?jla .|V||”§[ gompﬁil{gd, Card) to compliance @ swadeshiglobal.com. Hyderabad M. Satish Choudhury ‘Postyour Queries’; during the period starting from Sunday, August 13,2023 (9:00a.m.) to
enapatl bapat viarg, Lower Farel, viumbal — , dLThe designated emall 1d — - - - — Monday, August 14, 2023 (5:00 p.m.). Further the detailed procedure for the same is
evoting@nsdL.co.in who will address the grievances. For Swadeshi '"d“s"'gz /f\"d Leasing Limited| | July 27,2023 Loty ectary provided in the Notice of 76" e-AGM.
For Motherson Sumi Wiring India Limited Gaurav Jain Scrutinizer for supervising the E-Voting facility:
. . . . The Company has appointed Mr. Ashish Kumar Friends, Practicing Company Secretary,
Date: 26.07.2023 Pooja Mehra| | Date : 26/07/2023 DIN: 06794973 @ ! nar Frief ng Cor
Place: Noida, Uttar Pradesh Company Secretary Place: Mumbai Managing Director ‘;;) :r?r: :f the Scrutiniser, to scrutinise the entire e-voting process in a fair and transparent
Manner of registering KYC including bank details for receiving dividend
electronically, if declared in the e-AGM:
S H RI RAM F I NAN C E LI M IT E D PhysicalHolding Members holding shares in physical mode, who have not
. . Lo registered/updated their e-mail address and/ or bank account details|
SHH'RAM (Formerly Shriram Transport Finance Company Limited) for receiving dividends directly in their bank accounts through
A Corporae dentty Number (GIN): LES191TN1979PLC0L7874 e b eyl
Inance Regd. Office: Sri Towers, Plot NTo.I :\l 4A, Sg;:uﬂ Zggzed,re)lggul:stnal ISE;,tth(f,4 ggéngé/éghennal - 600 032, Tamil Nadu. of the PAN card and such other documents as prescribed in the Form.
el No: + ax: + to register or update:
Website: www.shriramfinance.in Email id: secretarial@shriramfinance.in a. PAN, KYC details and nomination;
. . . b. Particulars of bank account or change in their address, for receiving
Extract of Unaudited Financial Results for the quarter ended June 30, 2023 dividend directly i their account through electronic mode or through
¢ in crores) physicalinstrument; and
¢. E-mail address to receive communication through electronic
Standalone Consolidated means, inpluding Annual Report and Notice and other
Sr. Particulars Quarter Ended Year Ended Quarter Ended Year Ended ic;‘rzmsuar}gaﬂc;r;; is available on the Company's website af
No. 30.06.2023 | 31.03.2023 | 30.06.2022 | 31.03.2023| 30.06.2023 | 31.03.2023 | 30.06.2022| 31.03.2023 https://www.piindustries.com/investor-relations/sh-ce/Forms and on
(Unaudited)| (Audited) | (Unaudited)| (Audited) | (Unaudited)| (Audited) | (Unaudited)| (Audited) the website of KFin at
: , https://ris.kfintech.com/clientservices/isc/default.aspx#isc_download
1. | Total income from operations 7,999 7,756 6,998 29,772 8,287 7,966 7,133 30,477 “hrd. Members have an option fo submit the duly filled Form ISR-1 in
2. |Net Profit for the period (before Tax, Exceptional and/or Extraordinary items) 2,248 1,896 1,808 8,185 2,301 1,851 1,823 8,214 Eﬁrsqz atan{fpftthehbranclhes tof Pt<Fin/, detail; oftwhif;h arg ?vailablrT at
3. [Net Profit for the period before tax (after Exceptional and/or Extraordinary items) 2,248 1,89 1,808 8,185 2,301 1851 1,823 8,214 algﬁ-gﬁmh 'pezcui-g?{gfgg:‘g;:ng Sgym;,cec'g'ggfng°;we°q;gﬁ
4. [Net Profit for the period after tax (after Exceptional and/or Extraordinary items) 1,675 1,308 1,339 5,979 1,711 1,285 1,350 6,011 PttpSI//ﬂS-l;)flntecfﬁﬁom/Ctl:entSfrnCﬁs/lsc/de;%U|t-aS_pX# or physicalf
5. [Net Profit for the period after tax and share of profit/(loss) of associate NA | NA NA NA 1,712 1,288 1,352 6,020 ;;T\ST :En ; zg;s Lrtzuszugict)§Pa: Ir?dz\gtlrr;gsau drzjssS o -
6. [ Total Comprehensive Income for the period [Comprising Profit for the period (after Tower-B, Plot No 31 & 32, Financial District, Nangkramguda:
tax) and Other Comprehensive Income (after tax)] 1,599 1,426 1,241 5,954 1,635 1,406 1,254 5,994 —-Seriingampally Hyderabad, Rangareddi. Telangana.India-300032
7 Paitup ity Sere Gl w5 | Al | a5 | | | Dentralza | Herboshokg e ot noteas et
8. |Reserves (excluding Revaluation Reserve) | 42,932 43,138 avoid delay in receiving the dividend
9. [Securities Premium Account 17,399 | 17,352 17,352 17,352 17,444 17,396 17,396 17,396 Dividend related information: _ _
L0 et o, . 44820045200 ), 38988) 432025 450081 43408 L 30173 43408 rocommnded the Final Divdend fof P/ 2022:23. Tne dellsof ing Dividend are a
11.|Paid up Debt Capital/ Outstanding Debt NA NA NA NA NA NA NA NA below:
12.|Outstanding Redeemable Preference Shares Nil Nil Nil Nil NA NA NA NA Rate of Dividend| Rs.5.50 per Equity Share
13| Debt Equity Ratio 3.60 3.65 3.91 3.65 3.75 3.77 4.00 3.77 gecifglnate ;“faﬁ‘\uiust“t’fzog% —
14.|Earnings per share (before and after extraordinary items) (of ¥ 10/- each) (for Dgfe ostre (b%fhrdgg’siﬁgﬂiive; 0 Thrscay, AUgustEL,
continuing and discontinued operations) (Not annualised for the interim periods) Dividend On or before, September 15, 2023
Basic (%) 44.73 34.94 35.76 159.69 45.53 34.01 36.10 160.54 Payment Date
Diluted ) US| A |  d5r2]  19699) 4934 ] 982 ] 9006) 19989 orcltiutad by acompanyshal b lxablen th hands of Shrshlders. Accordinghy e
15.| Capital Redemption Reserve 54 54 o4 oA o4 54 54 o4 Company wou)I/d be rgqui¥ed to deduct tax at source (“TDS’) in respéct of apgr)éved
16.|Debenture Redemption Reserve 419 419 307 419 419 419 307 419 P?ymentt, of diVidg_”d ttﬁ its Slhafebf:,ftﬂdeff? [()FsieSitdefmS as well & Non R?Siﬁentﬁ)-lghe
: : information regarding the applicability o rate for various categories of shareholders
17.|Debt Service Coverage Rayo NA NA NA NA NA NA NA NA and documentation required, is available on the website of the Company under the
18.|Interest Service Coverage Ratio NA NA NA NA NA NA NA NA Investor section at www.piindustries.com. Accordingly, you are requested to send all the
necessary documents via email at investor@piind.com or einward.ris@kfintech.com on
Note: or before Monday, August 14, 2023, for the purpose of complying with the applicable TDS
: , . , . . . . L . . rovisions.
The above is an extract of the detailed format of quarterly financial results filed with the Stock Exchanges under Regulation 52 of the SEBI (Listing and Other Disclosure Requirements) I|On case of any query and/or grievance, members may write to einward.ris@kfintech.com
Regulations, 2015. The full format of the quarterly financial results is available on the stock exchange websites: www.bseindia.com, www.nseindia.com and company's website: or contact Ms. Shobha Anand at shobha.anand@kfintech.com or call KFin's toll free No,
www.shriramfinance.in. 1-800-309-4001. Members may also write an email to Company at investor@piind.com.
B q f the Board Further, members may refer to the Help Section, Frequently Asked Questions (FAQs) and
yor er_o € - oar o e-voting user manual available on KFin's website at https://evoting.kfintech.com.
For Shriram Finance Limited The above information is being issued for the information and benefit of all the members off
(Formerly Shriram Transport Finance Company Limited) the Company and is in compliance with the MCA Circulars and the SEBI Circulars issued
Place : Mumbai fromtime to time.
Date : July 27, 2023 Y. S. Chakravarti b sk
: : . . Sd/-
Managing Director & CEO Dlage - G c Sonal giwarit
DIN : 00052308 Date + Jly 27,2023 M No. A16638
financighig erigh-in o9 © N i
- - ew Delhi ® @
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